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IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022
(LA. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 & 13/2024)

In the matter of:-

JEETU YADAV , ... APPLICANT
VERSUS
UPPCB & ORS. ...RESPONDENT
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L. ACTION TAKEN REPORT ON BEHALF OF DISTRICT

MAGISTRATE AMROHA, IN COMPLIANCE WITH THE
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ORDER DATED 20.01.2025. ALONG WITH THE
SUPPORTING AFFIDAVIT.
2. | ANNEXURE -1.
A copy of the Hon’ble NGT order dated 20.01.2025 in O.A.
9-11

889/2022 Jeetu Yadav v/s Uttar Pradesh Pollution Control

Board & Ors.
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3. | ANNEXURE-2,

The committee report dated 04.04.2025 & 05.04.2025 along
with accompanying photographs', detailing the inspection 0f 16 1195_43
defaulter brick kilns and the actions taken to halt their

operation.
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Date: 05.04.2025
Place: New Delhi
PRIYANKA SWAMI
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STANDING COUNSEL FOR
SEIAA UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022

(I.A. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 & 13/2024)

In the matter of:-

JEETU YADAV ... APPLICANT

VERSUS
UPPCB & ORS. . ...RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE
AMROHA, IN COMPLIANCE WITH THE ORDER DATED 20.01.2025.
ALONG WITH THE SUPPORTING AFFIDAVIT.

1. That Hon’ble NGT in O.A. 889/2022 Jeetu Yadav V/s Uttar Pradesh Pollution
Control Board & Ors issued order on 20.01.2025. Copy of order dated
20.01.2025 is enclosed as Annexure No. 1. The relevant excerpt of order are

reproduced here:

......... Learned AAG submits that the State has filed the application
Jor vacating of stay in all the writ petitions wherein interim relief has
been granted by High Court and those applications for vacating the
stay are pending. She has further submitted that now a fresh inspection
of brick kilns that are operating in all four districts will be done, and
compliance status by those brick kilns will be ascertained, and action
will be taken against those which are operating in violation of the

norms. She has prayed for four weeks’ time to Jile a composite report
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in respect of all the four districts disclosing the details of the brick kilns

that are operating in those districts and their compliance status and

action taken against them. Said report will be supported by affidavit of

District Magistrates of all the four districts ™’

2. That, in compliance with the order dated 20-01-2025 passed by the Hon’ble
National Green Tribunal (NGT) in OA No. 889/2022 (IA No. 321/2022, 1A
No. 18/24, 1A No. 14/24, IA No. 13/24), this Action Taken Report is
respectfully submitted that a fresh inspection was conducted by the answering
respondent, and it was further observed that out of a total of 70 defaulter brick
kilns in the district of Amroha, 68 brick kilns are stayed against the
Environmental Compensation (EC) by the Hon’ble High Court Allahabad
Bench/Lucknow Bench and the status of the remaining 02 brick kilns is as

follows:

a. Asra Ent Udyog, Vill-Chandnagar, Amroha- As per report of SDM
Amroha, vide Letter no.-1133/Sangrah/2024 on dated 20-09-2024, It is
hereby reported that Mr. Raviraj, son of Param Singh, resident of Village
Chandnagar, Amroha, passed away on 10.06.2022. Therefore, the

citation could not be processed further

b. Khan Brick field, Village-Sakergarhi, Amorha- As per report of SDM,
Hasanpur, vide Letter no.-195/Sangrah/2024 on dated 20-09-2024, 1t is
hereby reported that Mr. Yusuf Khan does not possess any movable or
immovable property. Therefore, the citation could not be processed

further.

3. It is further submitted that a committee has been formed by the District
Magistrate of Amroha vide letter no. 12/N-47/General-2025, dated 03-04-
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2025. The members of the committee are as follows:

a. Sub-divisional Magistrate; (Tehsil-Sadar Amroha, Hasanpur,

Dhanaura, Naugawan Sadat).

b. Deputy Superintendent of Police (Tehsil-Sadar Amroha,

Hasanpur, Dhanaura, Naugawan Sadat).

c. Regional Officer, UPPCB, Bijnor.
d. District Mining Officer, Amroha.

e. Chief Fire Officer, Amroha.

4. That the above-mentioned committee inspected 16 defaulter brick kilns on
04.04.2025 and 05.04.2025, which were found to be operational. During
the inspection, the operation of the said brick ‘kilns was stoped. The
inspection of the other remaining 54 defaulter brick kilns by the committee
is currently ongoing. True copy of above committee report hand over to the
concerned police station for ensuring not to further operate the brick kiln.
Committee report of dated-04.04.2025 & 05.04.2025 and photographs are
being annexed as ANNEXURE-2.

5. That the answering respondent reaffirms its unwavering commitment to the
directives of the Hon'ble National Green Tribunal. Every measure
undertaken is meticulously aligned with the Tribunal’s orders to safeguard
public health and preserve the environment. Through rigorous inspections,
prompt remedial actions, and continuous monitoﬁng, the respondent is

dedicated to ensuring that environmental standards are upheld and that the
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welfare of society is advanced, thereby contributing to a sustainable and

healthy ecosystem

Date: 05.04.2025
Place: New Delhi

THROUGH

PRIYANKA SWAMI

ADVOCATE

STANDING COUNSEL FOR

SEIAA UTTAR PRADESH

F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami(@gmail.com
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IN THM?BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022

In the matter of: -

JEETU YADAV ... APPLICANT

VERSUS
UPPCB & ORS. ... RESPONDENT

AFFIDAVIT

’ I, NIDHI GUPTA VATS, aged about 37 years W/o Shri Anurag Vats is presently

| posted as DISTRICT MAGISTRATE AMROHA, UP do hereby solemnly affirm

and state as under:

" _eee_1. That I am posted as stated above and well conversant with the facts of the
O T A} P
'b\isent case and as such competent to swear this affidavit before this Tribunal.

4,
jw

u“"2 JBhat the accompanying Compliance affidavit has been drafted by our counsel
b'hmnm,/

~ L “upon my instructions.
r "f" 2

3. That the contents of the accompanying Compliance affidavit are true and

correct, and the knowledge has been derived from official records and nothing

material has been concealed therefrom.
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Annexure-1

Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 889/2022
(LA. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 &

13/2024)
Jeetu Yadav Applicant
Versus
Uttar Pradesh Pollution Control Board & Ors. Respondent(s)

Date of hearing: 20.01.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None

Respondent: Ms. Garima Prasadh, AAG with Ms. Priyanka Swami, Adv. for the State of

UP
Mr. Bhupendra Pratap Singh & Mr. Anurag Kumar, Advs. for UPPCB

(Through VC)
Ms. Mariya Mansuri & Ms. Shivani Pawar, Advs. in .A 649-650/2024

ORDER

1. In this original application, Tribunal is considering the issue of

illegally operating brick kilns in Districts of Moradabad, Sambhal,

Rampur and Amroha.

2. Report dated 30.12.2024 has been filed by District Magistrate,

Amroha disclosing the status of 24 brick kilns.

3. Learned Additional Advocate General (AAG) appearing for State of
UP has submitted that out of these 24 brick kilns, 22 have approached
the High Court against the action of levy and recovery of EC and order of
status-quo has been passed by High Court in those writ petitions. She

has further submitted that in respect of one brick kiln, owner has died

and second brick kiln has no property for recovery of EC,
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4. So far as District of Moradabad is concerned, action taken report
filed on behalf of District Magistrate, Moradabad is on page 1845 which
discloses the status of 71 brick kilns against whom action of imposition
and recovery of EC was initiated and details of writ petitions filed by them

wherein interim orders have been passed.

5. In respect of District Rampur, report of the District Magistrate,
Rampur is on page 1792 which discloses the details of 26 brick kilns
against whom the action was initiated and writ petitions filed by them

wherein the order of stay has been passed.

6. So far as District Sambhal is concerr;ed, the report dated
18.12.2023 is on page 277 wherein action of closure taken against 16
brick kilns has been disclosed but in this report there is no disclosure
about the imposition and recovery of EC for the past violation. In respect
of the action of closure also, it is disclosed that the brick kiln was closed

by diffusing the fire, but there is no action of dismantling the brick kiln.

7. Learned AAG submits that the State has filed the application for
vacating of stay in all the writ petitions wherein interim relief has been
granted by High Court and those applications for vacating the stay are
pending. She has further submitted that now a fresh inspection of brick
kilns that are operating in all four districts will be done, and compliance
status by those brick kilns will be ascertained, and action will be taken
against those which are operating in violation of the norms. She has
prayed for four weeks’ time to file a composite report in respect of all the
four districts disclosing the details of the brick kilns that are operating in
those districts and their compliance status and action taken against
them. Said report will be supported by affidavit of District Magistrates of

all the four districts.

10
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8. LA. No.649/2024 has been filed by the applicant-M/ s. New Star
Bricks for impleadment & LA. No. 650/2024 has been filed by the
applicant for stay. Counsel for the applicant is directed to supply copies

of the IAs to Counsel for the State if not already supplied.

9. - Learned Counsel for the State is granted four weeks’ time to file

reply to these IAs.

10, Learned AAG has submitted that she will be raising the preliminary
objection that applicant in the impleadment application had already
approached the High Court, therefore, it cannot be permitted to be a

party here.

11. List on 08.04.2025.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ah
January 20, 2025 mad, BM
Original Application No. 889/2022
JG..
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Chaudhary
ICt-An

roha

Brick Works Udyog, Chuchhela

(Photograph dated-04.04.2025)

. Pradesh, India

27cB+my, Rusunpurl rf o\he!pura Uttar Prad
Lat 28.022006° Long !

Khurd.

Tehsil-Dhanaura
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M’s Durga Brick Works, Vill-Aharola Tejvan, Amroha. (Photograph dated-
04.04.2025).

% > g . Qfﬁk‘rn.l
't Amroha,Uttar Pradesh,India
SH 51, Dhanaura, Amroha, Uttar Pradesh
244235, India
' Lat 28.844603, Long 78.222547
s 04/04/2025 04:24 PM GMT+05:30
ﬂi Note : Captured by GPS Map Camera
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M's Guru Arjun Brick Works, Vill-Shahpur Rajheda, Amroha. (Photograph

(|.H\\\l (4 \\1 ’“‘\'

'

| |

4 ~ '

A Ry ) o R ) S
. L -n i Ve G4 OPS Map Camera
v . y !

Amroha,Uttar Pradesh,India
SH 51, Dhanaura, Amroha, Uttar Pradesh
244231, India

Lat 28.983008, Long 78.235510
04/04/2025 01:11 PM GMT +05
Note : Captured by GPS Map Ca
b - __"'" iy
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M/s Guru Nanak Brick Works, Daulatpur Bhud, Dhanaura, Amroha.
(Photograph dated-04.04.2025).

- g o § - o L
‘ .i'. ,.-f - s ﬂ § GPS Map Camera _.

Dhanaura, Uttar Pradesh, India
X6mm+cve, Dhanaura, Uttar Pradesh 244231, India
Lat 28.982988° Long 78.2355

04/04/25 01:11 PM GMT +05:30

Lol
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OIAS. Y liila
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sraphn dated-uU=.U=.

T 3 . npp—
woe-Aharoula Tejwan. Post-Gajraula, Dhanaura,
— 4 114 N ic y Gl g

2025).

L4 GPS Map Camera

Kirpa Nathpur, Uttar Pradesh,
India

R8wc+2m Chauhan Farm
Lat 28.84389° Lo 8.2
04/04/25 04:54 PM GM°
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M/s Shiv Brick Works (Old Name-Shubham Brick Works & Bhagat Ji Brick
Works). Vill-Chuchela Kalan, Dhanaura, Amroha.. (Photograph  dated-
04.04.2025)
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Amroha, Uttar Pradesh, India
Gajraula ~ Chandpur Rd, Uttar Pradesh 244231, India,
Amroha, Uttar Pradesh 244231, India
Lat 29.012495° Long 78.268588°
04/04/25 11:31 AM GMT +05:30
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2639 9

M/s Subodh Ent Udyog. Ajampur, Dhanaura, Amroha. (Photograph dated-
04.04.2025).
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.
III-‘

- - 7’\.*_
o L4 GPS Map Camera ™
R ‘ -
Dhanaura, Uttar Pradesh, India
2548+34c, Garh Rd, Dhanaura, Utta ' ‘
India
Lat 29.006011° Long 7816551

04/04/25 02:27 PM GMT +0
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M/'s Vikas Brick Works (Present Name AN Brick works), Chuchela kala, Mandi
Dhanaura, Amroha. (Photograph dated-04.04.2025).

= J 6Ps Map Camera

Sy

Ny A T 4

I, Uttar Pradesh,

-

Rusulpur Maf
India

Gajraula - Chandpur Rd, Rusulpur Mafi, Uttar Prad
d Lat 29.01384° Lon

b B 04/04/25 11:57 AM GV
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72641 (2)

M’s New Shama Brick works, Vill.-Sailpura, Bachhraun, Amroha. (Photograph
dated-05.04.2025).

GPS Map Camera

K ré

¢ Kadrabad, Uttar Pradesh 244225,
' Lat 28.932595° Long 78.17
R 05/04/25 02:25 PM GM1

oY ., ¥




M's Keshav Ent Udyog, Vill.- Sujmana, Teh-Dhanaura, Amroha. (Photograph
dated-05.04.2025).

’ , SR TR  *
# Rehmapur Khader, Uttar Pradesh,
! India

WEvO+pwh, Rehmapur jier, Uttar Pradesh 2442%
+ Lat 28.944155° Long 1°
" 05/04/25 03:47 PM GMT +05:30
WAL X

(2642

§ GPS Map Camera §
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M’s Jai  Brick Works (New Name Sujumna Int Udyog), Vill.-Sujmana,
Dhanaura, Amroha. (Photograph dated-05.04.2025).

OPS Map Camera

8 SH 51, Dhanaura, Amroha, Uttar Pradesh
8 244225, |ndia
‘ Lat 28.940056, Long 78.162013
05/04/2025 03:17 PM GMT+05:30
Note : Captured by GPS Map Camera




M/s Malik Entt Udyog, Vill- Tokra Patti, Gajraula Dist-Amroha. (Photograph
dated-05.04.2025).

‘\

e Iﬁ- EJ GPS Map Camera .

. : DO i e
»» §§ Sihali Gosain, Uttar Pradesh, India
';";‘ «4’ , Sihali Gosain, Uttar Pradesh 244235, India
F ¢ a "‘2 Lat 28.865899° Long 78.189564°
Google® 4 & 05/04/25 11:49 AM GMT +05:30
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M/s
05.04

National
025).

Brick Works, Village-Noner, Amroha. (Photograph dated-

oo SEE
Esﬂi ﬁ!‘uﬁﬂ",‘

4! g Ell%i”ﬂ!ﬂl 1

1 s” 1 ‘1'!_ ) GPS Map Camera

Nagllya Mav, Uttar Pradesh, India
g V5]g+94h, Nagliya Mav, Uttar Pradesh 244225, India
5 Lat 28.881485° Long 78.175369°
1 05/04/25 12:32 PM GMT +05:30
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VI/s

05.04.2

Arsh

025).

Ent

Udyog., Kaserwa, Dhanaura, Amroha. (Photograph dated-

Amroha Uttar Pradesh India
SH 51, Dhanaura, Amroha, Uttar Pradesh
244235, India
Lat 28 877252, Long 78.182215
¥ 05/04/2025 12:59 PM GMT+05:30
Note : Capturcd by GPS Map Camera
ror 3 ._ . "
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M/s Monu Ent Udyog (Old Name Shiv Ent Udyog). Behlolpur, Gajraula,

Amroha. (Photograph dated- 05.04.2025).

Kaseruwa Uttar Pradesh India

. Jalalpur Dhana, Kaseruwa, Uttar Pradesh 244225, India
Lat 28.8926° Long 78.185858°

05/04/25 01:35 PM GMT +05:30

v ‘
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M/s Chaudhary Ent Udyog (New Name Balaji ent udyog).
Dhanaura, Amroha. (Photograph dated-05.04.2023).

e i——

Peln Uttar Pradesh India
X875+5g, Peli, Uttar Pradesh 244231, India

Lat 28.963219° Long 78.309455°

Vill-Pelitaga,

(2648
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